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I THE LENLPAL ADMINIIZTFATIVE TPIEULAL, JAIEUé BEELNCH, \IPUR.

=

O.A.No.272/94 _ Date of order: 6.5.1997

Pema Ram ‘ : Ap-licanﬁ

1. Union of India thec cugh General Manager, Western Failway,

Hzadquarter Ofiice, Churchgate, Bombavy.

2. The Divisicnal Failway Manag=sr, Weatern Failwavy,
3. The Azstt.Feraonnel Officer(IT), Western Failway,

.+ Respondents.

lns

M¥-D.K.Swamy - Cou sei for the appliczan
Mr.M.Rafig - Connsel for the respondents.
CORAM: »
on'ble Mr.Gopal krishna, Vice Chairman
on'ble Mr.0.F.Sharma, Adminis;rative Mzmbar.

FER HOlI'ELE ME.GOPAL TFIZHUA, VICE CHAIPMAN.

1)

Applicant Zhri Pema Fam haa filed this application under

Section 19 of the Administrativs Tribunals  Act, 1985
challenging his termination. from zervice on the pos of

Bungalow Feon by rveapondant Io.l as being capricicus and e
violative of the provisions contained in Avrticlzs 14 and 16 of .
the Constitution.
. We have heard the learnsd counsel f;r the partiez and
have perused tﬂe records.

.
3. The learned counsel ‘for ithe respondents haz producad

before ws a copy of the ovdsr dated 23.4.%% which indicates

esult of his -

~

that the applicant waz duly zcrzened and as a
beingy asucceszful. he was empanellzd and has Lzen regularised in
the post of Bungalow Peaon acals Ra.750-9%40. In view of this
order, the present 0.2 dces not aurvive for conzideration. The

0.2 iz diamissed as having become infructucus. o crder as too

costs.
/ 1/ "
(G.P.Shdrn (Gopal Krdshna)

AdmlnloLT tive Membzr. : Vice Chairman.
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